
29.05.2018  J- 1  PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION) 

 COURT NO.3  
      DIVISION BENCH-II)
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE A.K.CHAWLA

AT 2:15 P.M.

1. W.P.(C) 856/2017 AXISCADES AEROSPACE AND   ARUN KATHPALIA,ANIRBAN BHATTACHARYA
CM APPL.3950/2017 TECHNOLOGIES PVT.LTD.  BHARAT CHUGH,VIBHOR JAIN

(FORMERLY KNOWN AS AXIS  KIRTIMAN SINGH,PRATEEK DHANDA
AEOROSPACE &  TECHNOLOGIES WAIZE ALI NOOR,SAEED QADRI
PVT.)  ARVIND K.NIGAM,KABEER SHRIVASTAV
VS UNION OF INDIA & ORS  MIKHIL SHARDA,MEHTAAB SINGH SANDHU

 AVNEESH ARPUTHAM

2. W.P.(C) 5372/2018 M/S METRRO WASTE HANDLING  MANMEET ARORA,SARAD K.SUNNY 
CM APPL.20895-20896/18 VS DELHI JAL BOARD  ARJUN SINGH,SUMEET PUSHKARANA 

 DEVANSHU LAHIRY,BHUPESH KUMAR 
 V.K.GROVER,RAVI KUMAR

COURT NO. 23
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 2:30 P.M.

1. CM(M) 11/2017 ANILA DASGUPTA (DECEASED)  S.K.BHANDARI,VANDANA
   CM NO.239/2017 THR LRS  PREM PRAKASH,P.K.MAITRA

VS MAYA BHATTACHARJEE 
DECEASED)THROUGH LRS

2. CM(M) 769/2017 VILLAYATI RAM MITTAL   RISHA MITTAL
   CM NO.26038/2017 PVT. LTD. & ORS

VS INSTITUTE FOR SOCIALIST 
EDUCATION 

COURT NO. 25 
HON'BLE MR. JUSTICE J.R.MIDHA

1. MAC.APP. 136/2017 NEW INDIA ASSURANCE CO LTD S.P.JAIN,HIMANSHU GAMBHIR
VS DILIP KUMAR & ORS  AMANDEEP KAUR,ABHIJIT CHAKRAVARTY

 PRAVEEN KAPOOR,ARJAN DEV



29.05.2018  J- 2  PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION) 

COURT NO.30 
HON'BLE MR. JUSTICE S.P.GARG

AT 2:15 P.M.

1. CS(COMM) 109/2018 M/S.J.K.OIL INDUSTRIES S.K.BANSAL,AJAY AMITABH SUMAN
   IA NO.13188/14 VS M/S ADANI WILMAR LIMITED RAJIV NAYAR,SUSHANT SINGH
   IA NO.7639/17 SAURABH SETH,UMAR IQBAL KHAN

HIGH COURT OF DELHI                            
28th MAY,2018                              REGISTRAR (LISTING)



29.05.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 23 (OS-A) 
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

     AT 2.30 P.M.

17. CS(COMM) 125/2017         SANJAY KAPUR & ANR        SUHASINI RAINA, ASHWIN KUMAR,  
    I.A. 21699/2015             Vs. PLANTERS PRIDE & ORS     MANISH BIALA, DEVESH RATAN, 
    I.A. 3151/2016 ASHUTOSH UPADHYAYA
    I.A. 13417/2017
    CCP(O) 123/2015
    CCP(O) 25/2016
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